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Title : Regarding implementation of recommendations of Mahajan Report in relation to
Belgaum being part of Karnataka.

SHRI D.V. SADANAND GOWDA Sir, you are fully aware of the situation that has arisen with regard
to the border issue between Maharashtra and Karnataka. The controversial resolution passed by the
Belgaum City Corporation recently on the merger of Marathi-speaking areas with Maharashtra and the
violence that followed due to the assault of the Belgaum Mayor in Bangalore has created a chaos
between the two States of Karnataka and Maharashtra. The resolution was seeking the merger of certain
parts of Belgaum with Maharashtra even though it had no legal validity. The Belgaum Mayor had
unnecessarily provoked the Kannada activists .... (Interruptions) Sir, I may be permitted to submit the

point.

5t AieT Eel e AEIRY, fegw & ARE @1 9% AfER ¢ 6 a8 fFa ww A w39 a7 S wen waq
PR ID| ... (HaurH)

# 3T e N qEGY, Biicd b Al Rial €, S WERIg & A1 R &1 ITH A U fal, derria &) HraRe ol
q@i fbar gl ... (dur)

SHRI ANANTH KUMAR : Sir, the hon. Member may be permitted to speak. ... (Interruptions)

MR. SPEAKER : Hon. Members, please sit down.

sft Hre Uaer : IeueT HECY, HICh WRBR A Jd Bl DN DI SEI B D Toid B fpar 21 ... (Er)
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SHRI D.V. SADANAND GOWDA : Sir, I may be permitted to speak. I am not making any allegation

against anybody. ... (Interruptions)
MR. SPEAKER : Nothing will be recorded except the point of Shri Sadanand Gowda.
(Interruptions)™ ...
SHRI D.V. SADANAND GOWDA : Sir, I am not making any allegations. ... (Interruptions)
MR. SPEAKER : Please sit down. 37 {d 7T 48 ST
... (Interruptions)
MR. SPEAKER : Very well, I will have to adjourn the House.

... (Interruptions)

oft Fgpid WY Y HEIGY, PP D dlex W WIS Wfh a1 Rl & @ aif § = 81 @1 o7 iR g8 3 =0y
HEGIN Tl 3 @ 2 .. (FIUrH)

MR. SPEAKER : Hon. Members, please sit down.

... (Interruptions)

* Not Recorded.

MR. SPEAKER : You are a senior Member.
... (Interruptions)

MR. SPEAKER : Nothing is being recorded. Why are you shouting? I am on my legs.
... (Interruptions)

MR. SPEAKER : The hon. Member is making certain point. I have repeatedly been saying that no one

else is bound by it; but his right to speak is there. If you want an opportunity to controvert it, you do it
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1n a proper manner.
... (Interruptions)
£ AT TS : WG Gl BT AST SRR QR . ()

SHRI ANANTH KUMAR : Sir, you may allow a separate discussion. The question is the hon. Member

may be allowed to speak.
SHRI D.V. SADANAND GOWDA : Sir, let them have the patience to hear me. ... (Interruptions)

MR. SPEAKER : It 1s very unfortunate.

... (Interruptions[krr24])
sft AigT Aot ¢ IreET WRlGY, AN A 2., (SgagH)
L& HEISY : AT 43 1Y
... (Interruptions)

SHRI D.V. SADANAND GOWDA : Let them patiently hear me first. Sir, I do not agree with what they

think has been done at Bangalore. ... (/nterruptions) Sir, let them hear me first. ... (Interruptions)
MR. SPEAKER: This is very unfair, Shri Khaire.
... (Interruptions)

MR. SPEAKER: Nothing will be recorded, not even one word. You go on shouting, nothing will be

recorded.

(Interruptions)™ ...
* Not Recorded.
sft AYET Aot : Jenel HEIGY, 3MY g dle Bl HIBT . . . (Aaur)

HeyE HEIGd AU &Y Arad ® o it QY| 91 T grew el 4e1 ©, b &7 b el Bl
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SHRI D.V. SADANAND GOWDA : Sir, let them hear me first. I am not making any allegation against

them. ... (Interruptions)
sft AYET Aol : enet HEIGY, AT §H i B HIdT G, . . (Saer)
3reTeT HEIGY : YD 39 el St 2, anv 3 e anfthw # Wik difery, i i e <8 27

SHRI D.V. SADANAND GOWDA : Sir, | am humbly begging that I am not making any allegation
against anybody, but I am seeking the intervention of the Centre to see that there should not be any such
sort of activity in future. For that reason, I am doing it. Why are they getting up and doing all these

things here? ... (Interruptions)
JeFe HEIeY : U8 1 81 & 2?7 Both of you come to my room. I will sort it out.

SHRI D.V. SADANAND GOWDA : Sir, the Belgaum Mayor had unnecessarily provoked the Kannada
activists by ensuring the passage of the resolution. The pro-Kannada organisations all over Karnataka
made satyagraha and demanded immediate dismissal of Belgaum Mahanagar Palika.

(Interruptions)

Ireme WEled  : O g, 39 BIer & Al
.. (c9Em)
MR. SPEAKER: You give notice tomorrow.
Shri Rawale's observations will not be recorded.

(Interruptions)™ ...

SHRI D.V. SADANAND GOWDA : Sir, please hear me. [ am seeking the Centre's intervention. ...

(Interruptions)

IreL ABIGT  : 3T Hol Arfed ST
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* Not Recorded.

SHRI ANANTH KUMAR : Sir, hon. Member Shri D.V. Sadanand Gowda is speaking. I associate

myself with him. ... (Interruptions)
MR. SPEAKER: Let a notice be given. I will allow it.
... (Interruptions)

MR. SPEAKER: Already I am finding it equally divided - three Members of Maharashtra and three
Members of Karanataka. Therefore, it is going to be a draw. Nobody has won. I am sure that the country
will consider. We are all concerned about these matters. We do not want a dispute between one State

and another State. 3@ 37U 3 @H HIFVU|

.. (cgaer)

IreTL ABIGT & 3T IT8% SThHY dIadid H AT |

.. (Ha4m)

SHRI D.V. SADANAND GOWDA : Sir, the episode fanned emotions with Kannada activists resorting

to protests in different parts of the State. ... (Interruptions)

sft Hrgd Wae : T e & AT 2. (@) 98 o aRdie 81 @ § SW 48 S|
SHRI D.V. SADANAND GOWDA : Certainly, we will not appreciate that action taken.

Sir, the 1ssue led to a little violence when Karnataka Rakshana Vedike activists smeared black

paint on the face of the Belgaum Mayor and his deputy. ... (Interruptions)
MR. SPEAKER: Let the Chair make an observation.

The Centre should do whatever is within its jurisdiction to see that there is no dispute between
one State and another State and no citizen of this country shall suffer because he speaks a particular
language or stays somewhere. This is a matter which is the duty of the entire Government and the entire
country to consider. Therefore, we should not do or say anything which will disturb the friendship and

the accommodation between the people of different States.
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THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE AND MINISTER OF STATE IN
THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI BIJOY HANDIQUE): Sir, I will bring it to

the notice of the hon. Home Minister. ... (/nterruptions)

MR. SPEAKER: Shri Rawale, although he is not listening to me, is my very good friend and I want him
to continue to be my friend.

... (Interruptions)
MR. SPEAKER: Karnataka is a beautiful State. I am fond of it.

SHRI D.V. SADANAND GOWDA : Certainly, I will not appreciate the action that has been taken

against the Mayor of Belgaum in Bangalore.

MR. SPEAKER: Shri Lakshman Seth. Let there be something else now, which is
constructive. You have to speak on the construction of road.
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